CENTRAL ABDMINISTRATIVE TRIBUNAL
' ERNAKULAM BENCH

"0.A.No. 4%7/2005

Monday this the 3rd day of April 2006,
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K.J. Josoph, aged 52 years, S/p. Valalmmsn, Lab (55)

P.A. George, aged 52 yoars, S0, Autony, Lak (55)
- Material Organization, Naval Base, Kockii 4, : o
. Residing st Pullanada House, Kimnialanghd, Kocki — 682 007, I

- RB.T. Sreerdvasan, aged g'eém, &/o. Thankappen, Lab (88),

' Material Orgamination, Naval Base, Korckd —4, L .
~ «.E%fmédmg at Blamthearidl Howse, Tasdumgasseryy, Moy arendralam {¥¥).
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V.A. Moz aleedharan, aged 53 years, §/o. VI Anliapy

Carpenter, E55.2, Misterial Orgeniaation, Naval Base, Kocki-4,
Residing at Velinmartan House, S.Chittoor.p.O., Kocki — 6782 627.

2R

J. Leelamony, aged 48 years, DVo. Paraumi Pmmﬂkicr:m}{;
Material Organization, Naval Base, Kodd -4,

Residing at Leels Bhavan, Pallvrutly Vell, Kockd— 682 006.

K. T. Vijayan, aged S5years, S/0. Thevan, (MNow ASK),

Material Organizstion, Naval Base, Kook ~4,

sicding at Kohdhackira House, Ceppanam, Panangad. P.O.

" §pq. Subranmayan, aged 38, S/o. Narayanan, Lab (55)

Materlal Orgatsization, Naval Base, Kocld—4,
Residing st Sharumgiapuram Colony, Pechalam, Kochi - 12

KA. Larars, aged 52 ayears, $/o. KK Abdﬁﬁimmy,' Madaxdats,
Material Organmization, Navel Base, Kok ~4, - .
Residing at FLNp. /44 BINeikadavu, Fort Kodid.

Kmialose Joseph, aged 48 years, §/0. P.V. Joseph, Palmter, |
Minterial Orgamization, Navel Base, Nochi -4, L o

Residing 4t Thekiel Fouse, Eroor West. P.O., Tripitinera.

KN Divalaran, rged 58 years, S/o. Manm, Lab (55),
NMaterial Orgamization, MNaval Base, Kockd - :
Residing at E@”&w@@mﬁé@ House, {heraneiher, Kodd

AV, Tssac, aged ﬁye‘ﬁﬁa Slo. AL Varkay, Carpenter (F55) . 5
Miaterial Organization, Naval Base, Kocli ~4, = i

Residing st Avakkal Hovss, Chakicatakal Road, Permmnoor.

T.P. George, aged 56 years, $/0. Peter, Carpenter,

‘Material Orgavization, Naval Base, Kochi —4,

Residing  at Theldommmerath House, Nettoo.P.O., Mamdw. S

Material Orgardzation, Naval Base, Kockd —4,
Residing  at Kinbildatie Putldy alasmas, Mansksl, Phravom.

K. Rajappan, aged 59 years, S/o. Kimjlomin, Mulamiam,

. Miaterial Organdzation, DNaval Base, Kocif —4,
' Residing at Valiy aparamiil Pethitil, Arattupzia. P.O.,
- Alappamha. o
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CK Ambika, aged 38 years, D/o. Krishnan, USL,

Material Organization, Naval Base, Kocld —4,

Residing at Naduvilathara, Ceppanany, Pmmxg:%d.P.O., Kochi.

- V.K Narayanan, aged 52 years, $/0. Krishman, UslL

Material Organization, Naval Base, Kochi —4,

Residing ut Veliyaveettil House, Axﬁﬂdwdaml’o
Kandakadavu, Kochi — 682 008.

_ NK.N Pankajaksha Pamicker, aged 54 years, S/o. Narayana Fillal, USL,

Material Organization, Navai Base, Kocld —4, Residing at
Valiyasseri Mana, Anibika, M‘u'ket P.O., Vaikkom, Kottayam

Abwibacker, aged 56 years, $/0. Mohannxed, Lab (SS),

‘Material Organdzation, Naval Base, Kochi —4,
Residing at Aryan Tharayil House, Nettoor, Kochl,

M.V. Rajapoan, sged 56 years, §/o. Velundban, USL
Miaterial Organization, Naval Base, Kochi —4,
Residing at Midulyoorkonam P.O., Panthalam, Kottayam.

KN, Raju, aged 49 years, 8/o. Narayanan, A-Painter,

Material Organization, Naval Base, Kocld —4,
Residing at Kiamel House, Athivangmezha. P.O., Kottayam.

KV. Sudhan, aged 41 years, $/0. Velayudhan, USL,
Material Orgardzation, Naval Base, Kochi —4,
Residing at Puthenthara House, Chilavamwor, Kochi — 20.

R. Venkitachalam, aged 55 years, S/0. Rangaswany,
Miaterial Organization, Naval Base, Kochi —4,
Residing at 9™ Room, Keloth Vinkkas, Kochi — 682 002.

P. Babu, aged 47 years, /0. Padmanablhan, USL,
Material Organization, Naval Base, Kochi —4,

- Qleeruvelli Kizhakkathil House, Thekkachery, Kollam

'V.T. Peter, aged 511 years, S/o. Thomas, USL
. Material Organization, Naval Base, Kochi —4,
' Rges&ding at Veliparambil House, Vatlnaruthy, Kochi —29.

Robert Figardeo, aged 52 years, S/o. Joseph, USL,
Material Orgardzation, Naval Base, Koclii —4, .
Residing  at Patldsserry, Mt@uﬂgy, Kochi - 682 006.

- MLS. Vasu, aged 56 years, $/0. Sankaran, USL

Material Orgardzation, Naval Base, Kochi —4,
residing  at Mothirapillin House, Nettoor.P.O., Maradu.

- A. Raman, aged 51 years, S/o. Ayyaniaitty, Carpenter,

Material Organization, Naval Base, Kocli —4,

Residing at Kidunil House, Binani Road, Palhrutly, Kocld

K.M. Josepl, aged S8 years, /0. Mathan, USL .
- Material Orgaudzation, Naval Base, Kocld —4,
Residing at Kalatlilveettil House, Penmuanocor, Kockd —15,
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28.  A.C.Sivadasan, S/o Chothi USL,
Material Organization, Naval Base, Kochi-4,
Residing at Appeneth House, Kundannur, Maradu P.O.

29. T.V.Ramadevan, S/o Velappan SSL,
' Material Organization, Naval Base, Kochi-4,
Residing at Thalkapully House, Kureekad P.O.,
- Emakulam.

30. K.G.Purushothaman, S/o Gopalan, Fitter,
Auto CTW, Naval base, Kochi-4.
" Residing at Kudakuthumkara House,
Perumpalam P.O.,
Poochakkal, Alappuzha.

31. K.J.Xavier, S/o John,
Auto CTW, Naval Base, Kochi-4.
Residing at Kattuparambil House,
Rail Nagar Road, Vyttila, Kochi-682 019. Applicants

(By Advocate Shri K K. Vijayakumar)
Vs.

1. Union of India, represented by the Secretary,
Government of India,
Ministry of Defence, New Delhi.

2.  The Flag Officer Commanding — in -Chief,
Southern Naval Command, Naval Base,
Kochi-682 004. Respondents.

(By Advocate Shri TPM Ibrahim Khan, SCGSC)

 The application having been heard on 3.4.2006
The Tribunal on the same day delivered the following:

ORDER
HON'BLE MR. N.RAMAKRISHNAN, ADMINISTRTIVE MEMBER

Learned counsel for the applicantsbrought to my notice Annexures A-3 and
A-4 which are the orders passed by this Tribunal in O.A.Nos. 632/03 and 706/03
respectively, covering the case of applicants in those O.As.who have made similar
pleas and similarly situated to the applicants in this O.A.. Based on the orders of
the Tribunal in those applications alone, the applicants in this O.A. are entitled to

the same benefit of that order, he avers. @/
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2. Leamed counsel for the respondents agrees with the view that, the
applicants in those two mentioned O.As are similarly situated to the applicants in
this O.A. and the refusal on the part of the respondents to grant the benefits so far
to the applicants in this O.A. arises from the fact that, they are yet to get an order
from this Tribunal on similar lines. He added that the instructions he has received
were to the effect that, the benefit cannot be extended to the applicants in this O.A.
‘suo motu till an order is received from this Tribunal on similar lines. Under these
circumstances, 1 am of the view that, the benefit should be granted to the
applicants in this O.A.also on the same ratio of the orders passed in those O.As.

3. | Under these circumstances, O.A. is allowed and 1 direct the respondents to
consider the claim of the applicants in this O.A. for financial upgradation of ACP
reckoning the services rendered as casual labourers for making available the
monetary benefits (without interest) flowing therefrom within a period of six
months from the date of receipt of a copy of this order. No costs. |

Dated the 3 April 2006. )
N

N.RAMAKRISHNAN
ADMINISTRATIVE MEMBER



